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(See. Rule 4) 

in The Central Administrative Tribunal 
• 	 : 	 GUWAUATL REtCH : GUWAFIATI 

ORDER SHEET 
• 	 APPLICATION NO. 	 OF 199 

ppcat(s) 

ResoJent(s) 

AdvcJe foT Applicant(s)  

cA 
Advtcate for Respondent(s)  

- Note o the Rcgstry 	Date 	 Order of the Tnbuna 

Application is admitted. Issue 

isual notices.Returnable on 3.3.00. 

Mr. J.L.Sarkar, learned counsel 

ippearing on behalf of the applicant 

rays for interim order for sending the 

pp1icant for training. Mr. A. Deb Roy, 

Learned Sr. C.G.S.C, has no 

Lnstruct ion. 

Issue notice notice • to show 

ause as the why the prayer for interim 
-• 

rder shall not be granted. Returnable 

n 3.3.2000. 
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3.3 .2000 	On the prayer of Mr A.Deb Roy, lear- 
- 	 ned Sr.C.G.S.0 the case is adjourned to 

2-0  D O 
6.3 .2000 for order. 

Member(J) 	 Mernber(A) pg 

17.2.00 
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Notes of the Registry 	 Order of the Tribii•na 

bn the prayer ofthe,cpunsel for 

'2 - 
	 the par.1es the case is adjourned to 

8.3.00. 

ft- 
	

) i 

Member(J) 	 Member(A) 

1) 

PS'  

We have heard Mr.J.L.Sarkar, 

learned counsel for the applicant in 

respect of the prayer fdiktèriñ 

order. The applicant was to undergo 

- the pre-Bas Ic Training, ccur$e, for 

4 weeks comnencing from 21.2.2000.' 

1ptill today,, he has not been abl to ' 

join in the training couise. We are 

of the view that It will serve no 

purpose to issue any interim order 

now directing the respondents to allow 

the applicant to join the course at 

this belated stage. Therefore, we 

do not pass any interim order. 

List for - itten statement and 

further orders on 23.3.0O0. 

Meilber (J) 	 Memér (A) 

On the prayer of Mr A. Deb Roy, 

larned Sr 	C.G.S.C., two weeks time 

alowed for submitting written 

slatement. ii List on 4.4.00 for written 

statement and further orders. 

Member 

p 	 V 	pg 

8.3.00 

im 

SOL 

23.3.00 

hol 
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On 	the 	prayer. 	of 	Mr. 

B.S.Basumatary, on behalf of Mr. A. •Deb 

Ry, learned Si. C.G.S.C. the case is 

ajourned o 26.4.2000 for filing of 

witten statement. 

List I on 26.4.2000 for written 
statement and further orders. 

t rd 	
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t;p 	

the Registry 
	

Date 
	

Order of the Tribuna 

26. 4. 00 	No written stat ernent has been 

submitted. List for hearing o. 6.7.00. 
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On the prayer of Mr. J.L.Sarkar, 

learned counsel for the applicant the case is 

adjourned to 12.3.2001. 

List on 12.3.2001 for hearing. 

t 
Member 	 Vice-Chairman 

On the ground of illness of 

Lr.H.Chanda learned counsel for the 

applicant case is adjourned to 25.4.01 

for hearing. 

1LO 	
VJhaj 

Ira 

k 
(>4 



. 4 

nkm 

3.7 

bb 

Noe3 of ,  h Regithy 

0 A No 64/2000  
AIV  

Date
' Order . of the Tribina 

13'.6.200t Present: 	H6n'ble Mr 	Justice R.R.K. 
Trivedi, ViceChairman 

Hon'ble Mr K.K. Sharma, 
Administrative Member. 

Al  
R& O/dC AaMc/ 077 

c€Q?/ )Vo4Sa',42,L 
O({ 	c/d. /Z-3/6/01. cLiwL QLTh') 

iLLIc 

After hearing Mr J.L. Sarkar, 

learned counsel for the applicant and 

Mr A.Deb Rby, learned Sr. C.G.S.C., it 

has been nbticed that respondent No.5 

has not been served by appropriate 

notice. Office is directed to issue 

fresh notice for servie on respondent 

No.5 indicatin his date of appearance 

before the Tribunal either in person or 

though Advocate. 

List on 30.7.01 for hearing. 

	

Member 	 Vice-Chairma 

On the prayer 61 the learned coun 

sel for both the parties, the case is to 

be listed ?or hearingon 1.8.2001. 

	

Member 	 Viceu'Chairman 

I,.  
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Heard 	learned counsel for, the 

parties., Hearing 'concluded. Judgement 

delivered in the open court, kept in 

separate sheets. The application is 

disposed of. No order as to costs. 

Member 
	

ice-Chairman 
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1.8.2001 
DATE OF DECISION 

APPLICANT(S) 

jV 	J • L.Sar]car - 	 . 	 ATV(, )( - ATT i'c 	i-u: Ap1JLoyr(s) 

VERSUS - 

TT._. 	_. 	- 	 - 	- u'iLon o inaia & Ors. 
RESPcTflyI(S) 

Mr. A. Deb Roy, Sr. C.G.S.C. 	 ADVcCATE CR TEL. .....................................................
RESPONDENTS.  

TR :TrBE 	MR. JUSTICE D.N.CHOWDHURY, VICE-CHAIRMAN. 

THE .ON'BLE. MR. K.K.SHARMA, MEMBER (A). 

1 	netter Reporters of local papers may be allowed o see 
.j ud me n t 7 

2. Jro be raterred to the R.porter or not 7 

3 . 	heter theIr Lordships rsh to see the faIr copy of the 
Jpdg:rent ? 

4. tether the judUment Is bq hr cIrculated to the other .  
Cenches 7 

H 
judcment delivered by Hon 1 hle Vice-Chairman. 

1 	:1 	 . 
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CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

Oiginal Application No. 64 t 2000 

Date of order : This the 1st day of Auugust, 2001. 

Hon'ble Mr. Justice D.N.Chowdhury, Vice-Chairman. 
Hon'ble Mr. K.K.Sharma, Member (A). 

Sri Kumud Bardoloi 
Son of late Puma Kanta Sarma Bardoloi, 
Working as Telecom Technical Assistant, 
Office of the Telecom District Manager, 
Texpur, 

.Applicant 

By Advocate Mr. J.L.Sarkar. 

-versus- 

The Union of India 
Represented by the Secretary to the 
Government of India, 
Ministry of Communication, 
Department of Communications, 
Department of Telecommunication, 
New Delhi. 

The Chief General Manager, 
Assam Telecom Circle, 
Ulubari, Guwahati-781007. 

The Telecom District Manager, 
Tezpur. 

The Divisional Engineer (P & A), 
Office of the Telecom District Manager, 
Tezpur. 

Sri Dwijendra Nath Talukdar, 
Telecom Technical Assistant, 
O/o the Central Manager Telecom, 
Guwahati. 

....Respondents 

Advocate Mr. A. Deb Roy, Sr. C.G.SC. 

ORDER 

1HOWDHURY J. (v.c.). 

By an order dated 10.2.2000 a se1eci1istwas 

repared f u rg,og the Jr. Telecom Officers Induction 

raining course at NSCB RTTC/Kalyani as per the programme 

mentioned. The said list included 27 officers which excluded 

he present applicant. The grievance, of the applicant is 



inter se seniority in the cadre of TTA has been determined 

on the basis of marks obtained in the Training and since the 

applicant obtained higher marks in the Training, as per the 

policy decision the applicant ought to have been sent for 

training at any rate prior to respondent no.5 who secured 

lesser mark than the applicant. From the narration of acts 

it appears that the office of the Principal, R.T.T.C. Patna, 

Department of Telecommunication published a list of 

trainees who successfully completed the training from 

23.8.1993 to 19.11.1993 at R.T.T.C. Patna vide Memo No. RTTC 

PT/Tech-18/18 dated 19.11.1993. In the said list thp nm 

of the applicant was shown at serial no,8 securing 82.2.2 % 

marks and he was ranked 20th. The resoondent no5 Sri 

Dwijendra Nath Talukdar in the said examination secured 

79.93 % marks and was ranked 24th.0 sucessbiU ompletion of 

training the officers were posted in different places. The 

applicant was posted at Tezpur and he joined as TTA on 

27.11.1993 whereas the respondent no. 5 who ws posted at 

Guwahati joined on 23.11.1993. It is contended by the 

applicant that the respondents overlooking his seniority as 

TTA sent the respondent no. 5 for training ignoring ?-

seniority as TTA fixed on the basis of marks obtained in the 

training. It was contended that since the respondent no.5 

and the applicant vis-a-vis other persons were appointed on 

completion of training, the seniority was fixed as per the 

policy dated 21.9.1999 on the basis of the marks obtained in 

the training. The applicant since secured higher marks his 

case ought to have been considered for sending the training 

before the respondent no.5. The Office Memorandum dated 

21.9.1999 was issued for fixation of seniority in the cadre 

of TTA. The relevant part of the Office Memorandum dated 

21.9.1999 is reproduced below 
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"To 

All Heads of Telecom Circles/Districts, Project 
Circles & Other Heads of Administrative Offices, CGM 
MTNL, New Delhi/Mumbai. 

Reference are being received from Telecom 
Circles regarding fixation of seniority in the cadre 
of TTA. In this connection, it is stated that 
detailed instructions with regard to 
absorption/promotion 	in 	restructured 	cadre 	- 
methodology for preparation of seniority in 
restructurred cadre issued vide letter No. 27-2/94-
TE-1 dated 20.8.1997. 

2. 	It is clarified that inter se seniority of 
officials after completion of training in the cadre 
is to be fixed based on the marks obtained in the 
training and such exercise must be taken up and 
completed only at the end of training of all the 
batches sent for training according to the select 
panel prepared, for a particular year. In other 
words, post training marks should be the criteria in 
regard to fixation of inter se seniority of official 
on the select planel of a particular year 
irrespective of the batch in which the official goes 
for training against the vacancies of a particular 
year." 

2. 	We have already mentioned about the percentage of 

marks obtained as well as rank secured by the applicant vis-

a-vis respondent no.5. Mr. J.L.Sarkar, learned counsel for 

the applicant contended that there was no justification for 

not sending the applicant for full course of Junior Telecom 

Officers Induction Training at NSCB TTTC/Kalyani commencing 

from 21.02.2000, though junior officers were sent. The 

respondents have stated that the applicant was subsequently 

sent for Phone II Training. On successful completion of the 

said Ph-Il Training on 9.2.2001 in switching specialisation 

at NSCB, RTTC, Kalyani the applicant was posted as JTO at 

TDM, vide order dated 30.1.01. Mr. A. Deb Roy, learned Sr. 

C.G.S.C. sstated that the name of the applicant was omitted 

for training commencing from 21.2.2000 on the ground that 

the applicant did not complete six years of service as Phone 

Inspector whereas the respondent no.5 completed his six 

years of service as Phone Inspector. Needless to mention 

here that the seniority as per the existing practice amongst 

the TTAs was to be determined on the basis of marks obtained 

in the Training and the appiciant vis-a-vis the respondent 

No.5 were appointed on completion of training. If the 

/ 
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officers appointed on the basis on completion of training, 

the inter se seniority is to be determined on the basis of 

marks obtained in the training. Joining of the applicant 

on 27.11.193 at Tezpur cannot down grade the applicant in 

senioriy below the respondent no. 5. Accordingly the 

seniority of the applicant vis-a-vis respondent no.5 is to 

be determined on the basus of the marks obtained in the 

training. 

3. 	Subject to the observation made above the 

application stands disposed of. There shall I)owever be no 

order as to costs. 

trd 

(k.K  .~S ~L~a* J-),' 
Member(A) 

(D.N .CHOWDHURY) 
Vice-Chairman 

FA 
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THE WTRAL . ADMINIST TIVE TRIBUNAL 

An Application under Section 19 of the Administrative 

Tribunals Act, 1985). 	

/ Title of the Case 	 : O.A. No.'//2000  

Sri Kurnud Bardolo! 	 : Applicant 

-versus- 

Union of India & Ors. 	: Respondents 

1. 
INDEX 

Sl.No. Annexure 	Particulars 	 Page No. 

1 	
- 	 Application 	 \ c 

2 	
- 	 Verification 

3 	1 	Letter dt. 19.11.93 

4 	2 	O.M. dated 21.999 

5 	. 3 	Letter dt. 4.10.99 	 Ic 

6 	4 	Letter dated 13.2.97 	 t3 

7 	5 	Letter dated 9.8.99 

8 	6 	Letter dt. 10.2.2000 

I ; 	Date 16.2.2000 
	

Filed by 

Advocate 

t5y~ 41s 

	 / 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

(An Application under Section 19 of the Administrative 

Tribunals Act, 1985). 

e 4/ - 
BETWEEN 	 7 
Sri Kumud Bardoloj 

Son of late Puma Kanta Sarma Bardoloi 

Working as Telecom Technical Assistant, 

Office of the Telecom District,Manager, 

Tezpur 

Applicant 

1. 	The Union of India 

Represented by the Secretary to 

the Government of India, 

Ministry of Communications, 

Department of Telecommunications, 

New Delhi. 

2. 	The Chief General Manager 

Assam Telecom Circle 

Ulubarj, Guwahati_781007 

3, 	The Telecom District Manager, 

Tezpur. 

The Divisional Engineer (P & A) 

office of the Telecom District Manager, 

Tezpur 

Sri Dwijendra Nath Talukdar 

Telecom Technical Assistant, 

O/o the General Manager Telecom, 

Guwahati 	
..,• Respondents 

Y/• kLP /2'1o1'7 
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DETAILS OP THE APPLICATION 

1. 	Particulars of orders against which this aplication 

is made. 

This is an application praying for a direction 

to the respondents to send the applicant for Junior 

Telecom Officer Training which is scheduled to be held 

with effect from 21.2.2000 at NSCB RTTC/Kalyani in 

terms of letter No. Rectt-3/72/p1.1/68 dated 10.2.2000 

issued by the Chief General Manager, Assam Telecom 

Circle, Guwahati. 

Jurisdiction of the Tribunal 

The applicant declares that the subject matter 

of this application is well within the jurisdiction of 

the I-Ion'ble Tribunal. 

Limitation 

The applicant further declares that this appli-

cation has been filed within the limitation period as 

prescribed under Section 21 of the Administrative 

Tribunals Act, 1985. 

Pacts of the Case, 

4,1 	That the applicant is a citizen of India as 

such he is entitled to all the rights, privileges and 

protections as guaranteed under the Constit0 of 

India. The applicant is Presently serving as Telecom 

Technical Assistant in the office of the Telecom District 

Manager, Tezpur. 

4.2 	
That your applicant initially joined the Telecom 

department on 14.5.1975 as Technician. Thereafter he was 

Svy JUiii 	/3ovc/ofd7 

4 
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Promoted to the post of Telecom Technical Assistant 

(for short TTA) in the year 1993. 

4.3 	That your applicant appeared in the departmental 

screening test held on 29. 1. 1995 for the selection 

to the post of Junior Telecom Officer and he was 

declared selected in the screening test. Similarly 

respondent No.5 also appeared in the screening test 

on 29.1.1995 and was selected in the screening test. 

Be it stated th.t the Respondent No.5 is junior to the 

present applicant in the cadre of TTA as because 

fixation of seniority in the cadre of TTA is based on 

the basis of post training marks obtained in the cadre 

of TTA Training which would be evident from the letter 

bearing No.RTTC PT/Tech-18/18 dated Ift2 .issued 

by the Principal RTTC, Patna wherein the applicant 

obtained marks 82.22 percent and placed in rank of 20 

whereas the respondent No.5 only obtained 79.93 percent 

marks and placed in the rank of 24 as because both 

the ai:plicant and respondent No.5 belonged to the 

same batch No.4 of Nov'1993. The relevant extract of 

the letter dated 19.11.93 is quoted below : 

"Roll No. Name of the Recruit- Percen- Rank 
Trainees 	ment Unit tage of 

marks 
obtain-
ed 

4 Shri D.N.Talukdar Assam 	79.93 	24th 
Circle 

8 Shri Kumud Bardo- Assam 	82.22 	20th 
lol 	 Circle 

•. - 

From above, it is quite clear that the applicant in 

rank also is senior to the respondent No.5 in the cadre 

Contd... 

..cTy' &wd fa/bofcJ1 A. 
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of TTA. In this connection it is relevant to mention 

here that the Department of Telecounjcatjon Government 

of India vide O.N. No, 7-51/97-NCG dated 21.9.99 

instruction has been issued to all concerned as regards 

fixation of seniority in the cadre of TTA. In paragraph 

2 of the said O.M. it is clarified as follows : 

11 

References are being received from Telecom 

Circles regarding fixation of seniority in the 

cadre of TTA. In this connection, it is stated 

that detailed instructions with regard to 

absorption/promotion in restructured cadre 
- 

methodology for preparation of seniority in 

restructured cadre issued vide letter No. 27-2/ 

94-TE-I dated 20.8.1997. 

2, 	It is clarified that inter-se seniority 

of officials after completion of training in the 

cadre It to be fixed based on the marks obtained 

in the training and such exercise must be taken 

up and completed only at the end of training of 

all the batches sent for training according to 

the select panel prepared for a particular year. 

In other words, Post-training marks Should be the 

criteria in regard to fixation of inter-se senio-

rity ofOfficials of the select panel of a 

particular year irrespective of the batch in which 

the Official goes for training against the vacan- 

cies of a particular year. 

The above mentioned guidejj5 should be 

followed by all Circles scrupulously alongwit 

the TE Branch guide1j5 issued vide No.272/94_ 

TE-I dated 2
0.8,97. In this extent, letter No12-32/ 

&1 ftiLcc~ 	 tot/ 

41 
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94-NCG(Pt) dated 30.10.95 stands modified." 

In view of the above clarification the inter-

se seniority of officials after completion of training 

in the cadre is to be fixed based on the ranks obtained 

in training and such exercise must be taken up and 

completed at the end of training of all the batches 

sent for training according to the select panel prepared 

for a particular year, in other words the post-training 

marks should be criterian inregards to fixation of 

inter-se seniority of officials of the select panel 

of a particular year. 

It is stated that the O.M. dated 21.9.99 was 

circulated by the office of the Chief General Manager 

Telecom, Assam Circle, Ulubari, Guwahati through their 

letter No. Estt-9-3/pt.I,/35 dated 4.10.99 to all 

concerned for intimation, guidance and necessary action. 

In view of the office memorandum dated 21.9.99 the 

applicant is senior to respondent No. 5 in the cadre of 

TTA. 

Copy of the letter dt. 19.11.93, O.M. dated 

21.9.99 and letter dated 4.10.99 are annexed 

as Annexuresl,2and3 respectively. 

4,4 	That it is stated that the list of TTA are 

qualified in the screening test held on 29.1.1995 for 

sending them for JTO training was Published by the Chief 

General Manager, Telecom, Assam Circle, Guwahatj, vicle 

letter No. STES-; 23/1/60 dated 13.02.97 where the name4 

of the applicant is shown at serial No. 156 showing his 

M Ltd 1vd(oT 
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date of entry in the cadre of TTA is 27.11.1993 and 

the name of respondent No.5 is shown at serial No.150 

and the date of entry in the cadre of TTA is shown as 

22.11.1993 i.e. prior to the date of entry of the 

applicant. But this wrong entry has been modified by the 

Divisional Telecom District Manager, Te.zpur modifying the 

date of promotion to the cadre of TTA in respect of the 

applicant which would be evident from the letter No. 

dated 9.8.99. Moreover the 

alicant also senior and on the basis of the merit list 

published on the basis of marks obtained in the training 

of TTA cadre which was further confirmed by the Directorate 

of Telecommunication office dated 21.9.99 clarifying the 

procedure of fixation of seniority in the cadre of TTA. 

Copy of the letter dated 13.2.97 ind letterdt. 

9.8.99 are annexed as Annexures4&5 respectively. 

4,5 	That your applicant begs to state that the 

name of the applicant also cleared by the vigilance which 

would be evident from the letter bearing No. Rectt-3/35_ 

94/146 dated 31.1.2000 but surprisingly the applicant was 

not sent for training which is scheduled to be congnence 

with effect from 2 1.2.2000 whereas the respondent N0 .5 

who is junior to the present applicant he is being 

/ 	
selected for training for promotion to th cadre of Junior 

Telecom Officer, Non-seledtion of the applicant for training 

is highly arbitrary, illegal and unfair in as much as when 

his junior, respondent No.5 Is selected for the training 

to facilitate further promotion to the cadre of Junior 

Telecom Officer which would be evident from the impugned 

Contd. 
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letter bearing No. Rectt-3/72/Pt-1/68 dated 10.2.2000. 

This decision of the Chief General Manager Telecom, 

Assam Circle, Guwahati is highly discriminatory and 

the same is violative of Article 14 and 16 of the 

Constitution. The applicant is senior in the cadre of 

TTA on the basis of marks obtained in the cadre of 

TTA taining entitled to get priority in the matter of 

training for further promotion to the post of Junior 

Telecom Officer. It is stated that the list of candidates 

selectedfor training on the basis of screening test held 

on 29.1.1995 and published under the letter dated 

10.2.2000 has been prepared on extraneous consideration 

and also in a arbitrary manner to deny the legitimate 

training facility to the applicant who is senior to 

respondent No.5. As such the impugned list of selected 

candidates for training issued under letter dated 10.2. 

2000 is liable to be set aside and quashed otherwise 

it will cause irreparable loss to the service prospects 

of the present applicant. Therefore the Hon'ble Tribunal 

be pleased to set aside and quash the impugned letter 

I 
 dated 10.2.2000 and further be pleased to direct the 

respondents to include the name of the applicant for 

training scheduled to be commenced with effedt from 

21.2.2000. 

Copy of the letter dt. 10.2.2000 is annexed 

I  hereto and marked as Annexure_6 9 cw 

3! 1 -e'oo 	"-i 

4.6 	That it is stated that it is a fit case for 

the Hon'ble Tribunal to interfere in order to protect 

the rights and interests of the applicant and also be 

pleased to stay the operation of the impugned select 

list of candidates in respect of selected cand±ciates for 

training vide impugned letter dated 10.2.2000. 

i-d foi 
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4.7 	That it is stated that the applicant has no other 

alternative than to approach this Hon'ble Tribunal by 

way of filing this Of this Original Application to 

protect his right and interests. 

	

4.8 	That it is stated that the applicant has acquired 

a valuable and legal rights for getting training facili-

ties prior to respondent No.5 as because the applicant 

is senior in the cadre of TTA.As such denial of training 

facilities to the applicant is hostile discrimination and 

the same is violative of Article 14 and 16 of the Consti-

tution of India, 

	

4,9 	That this application is made bonafide and for the 

cause of justice. 

	

5. 	Grounds for relief with 1eal provisions : 

	

5.1 	For that the impugned order dated 10.2.2000 

selecting the names of the candidtes on pick 

and choose basis on extraneous consideration without 

taking into consideration of seniority in the cadre 

of TTA. 

	

5.2 	For that the applicant is senior to the respondent 

No. 5 as per the instruction and criteria laid 

down by the directorate of telecommunication, 

regarding fixation of seniority, in the cadre of 

TTA, vide Office memorandum dated 21. 9.1999. 

	

5.3 	
For that the applicant seeured 82.22 Percentage 

of marks in the cadre, of TTA training whereas 

respondent No.5 secured .79.83 percent marks in the 

Contd, . 
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TTA training, which is the criteria for fixation of 

seniority in the cadre of TTA, which is evident from 

letter dated 19.11.1993 issued by the Principal, TTA 

Training Centre, 

5.4 	
For that the decision of sending respondent No.5, for 

J.T.O. Training in supeséssjon of the claim of the 

applicant, is Violative of Article 14 of the Consti-

tution of India. 

5.5 	
For that the applicant is declared qualified in the 

screening test held on 29.1.1995 for J.T,O promotion. 

Details of remedies exhausted 

The applicant states that he has no other alternative 

and othr efficacious remedy than to file this application 

before the Hon t ble Tribunal for protection of his right. 

Mattersnoreyious1yfi1edo £Ijhanother 

Court. 

The applicant further declares that he has not Previously 

filed any application, writ petition or suit regarding the 

matter in respect of Which this application has been made, 

before any Court or any other authority ,  or any other Bench 

of the Tribunal nor ny such application, writ petition or 

suit is pending before any of them. 

Reliefs : 

Under the facts and circumstances of the 

case the applicant prays that Your Lordships Would be pleased 

to issue notice to the respondents to show cause as to why 

the relief(s) sought for by the applicant shall not be grantee, 

çç; kL11d /2,vcJ(UT 
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call for the records of the case and on perusal of 

the records and after hearing the parties on the 

cause or causes that may be shown, be pleased to 

grant the following reliefs : 

	

8.1 	That the Hon'ble Tribunal be pleased to set 

aside and quash the order issued vide letter 

No. Rectt-3/72 PT-I/69 dated 10.2.2000(Annexure-

6) whereby Respondent No.5, junior to the 

applicant is sought to be deputed for training 

in superssion of the claim of the applicant who 

is senior in the cadre of T.T.A. and eligible 

for training. 

	

8.2 	That the Hon'ble Tribunal be pleased to direct 

the respondents to delete the name of Respondent 

No.5 from the impugned order deputing him for 

training issued under letter No. Rectt-3/72 PT 

1/68 dated 10.2.2000 and further be pleased to 

direct the respondents for inclusion of the name 

of the applicant for training in the order dated 

10.2.2000 in place of Respondent No.5 and further 

be pleased to direct the respondents to allow the 

applicant to participate in training scheduled 

to be commenced with effect from 21.2.2000. 

	

8.3 	That the Hon  sble Tribunal be pleased to declare 

that applicait is senior to Respondent No.5 and 

entitled to depute for J.T.O. training on 

priority basis over the Respondent No.5 to 

facilitate for promotion in the cadre of Jnjor 

Telecom Officer. 

	

8.4 	Costs of the Application. 

Coritd.., 

Sr/ 



8.5 	Any other relief or reliefs to which the 

applicant is entitled to, as the Hon'ble Tribunal 

may deem fit and proper. 

Interim order prayed for : 

9.1 	That the respondents be directed to send the 

applicant for training which is scheduled to 

be commenced with effect from 21.2.2000 in 

pursuance of the order dated 10.2.2000(Annexure-6). 

9.2 	That the Hon'ble Tribunal be pleased to suspend 

the operation of the impugned order 	d 10.22ppp 

dated 10.2.2000 (Annexure-6) issued by the Chief 

General Manager Telecom, Assam Circle, Guw ahati 

so far as the Respondent No.5 is concerned, who 

is junior to the applicant. 

•s•••.. .. 

This application has been filed through Advocate. 

Particulars 

1. 	I.P.O. No. 	 : 
ii. 	Date of Issue 

Issued from 	
: G.P.O., Guwahati. 

iv. 	Issued from 	
' G.P.O., Guwahati. 

 

As stated in the Index. 

.Verifjcatjon 

_c7' 	11c/ /vdô/o 
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V E RIPI C AT ION 

I, Sri Kumud Bardoloi, son of late Puma 

Kanta Sarma Bardoloi, aged aboutç b  years, working 

as Telecom Technical Assistant, in the office of the 

Telecom District Manager, Tezpur do hereby verify that 

the statements made in paragraphs 1 to 4 and 6 to 12 

are true to my knowledge and those made in paragraph 5 

are true to my legal advice and I have not suppressed 

any material fact. 

And I sign this verification on this the 

16th day of February, 2000. 

Signature 

Or-1. 

	
/WdO/O7) 
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Office Of The Princia/, PIT C PA TNA 
- 80000/ 

No. RTTC PT/Tech- 18/ 1 8 	Dated at Petne , the 1 9th November 1993 	4XI 

Sub-POST TRAINING MARKS OF T.T.A. BATCH NO-4 

The Post training marksb(ained by the under noted tr8ineesOLLT,A. Batch No.-4, 
on successful completion of 13 weeks( 5 weeks Basic + 8 weeks speclalisation in External Plant 

càurse)training from 23.8.93 to 1 9 . 11 .93 at R.T.T.C. Petno are given below: - 

	

Roll No. 	Name 	 Recruitment 	 Percentage 
of the trainees 	 Unit 	 of marks obtained 	Rank 

Shri Kameshwar Des 	Assam Circle ..........63.41 	 . 15th 

	

2. 	Lohir Ch. Deka 	 85.19 ,, 	 9th 

	

(J 	,, 	M.R. Turnung ,c 	 62.22 ,,, 	 20th 

:: 	 . 	 24th  

Chakradhar Sharma 	 84.59 ,, 	 11th , 	M.D. Phukan 	 83.63 ,, 	 14th 

, 	 . 	
::::::::::: 	

: " 

	

10. 	Khagendra Kalita - 	 63,85 ,, 	 12th 
Hementa Hazarika 	 81.04,, 	 23th 

	

12 	,, 	Anil Kumar Das 	 81.26., 	 22th ;, 	Manoranjan Das . 	 •, 	 83.25 ,, 	 T7Th Dilip Das 	 .83.04 ,, 	 18th 
Dimhadhar Borah 	 82.56 ,, 	 19th 
B.M. Tripathi 	 M.P. Circle 	............86.30 ,, 	 6th 
N.K. Sharma 	 85.00, 	 8th .. 	R.K. Bilgaiy 	 86.67,, 	 3rd D.C. Gupta 	 87.63., 	 1st K.C. Rathore 	 86.44 ,, 	 5th S.K. Sharma 	 86.50,, 	 4th A.K. Dubey 	 67.11 ,, 	 ;..... 2nd 
L.R. Patel 	 85.11 	 ...1Oth Shyama Pd. MukherJee 	W.B.CIrcle 	............86.22 ,, 	 7 th ., 	Sanjit Ilalty 	 81.92 ,, 	 21th 

Copy for information to - 	
Prndp&   The CGMT, BRBRA ITT,Ridge Road , Jabalpur(11p) 	
R.T.T.C, Patna The ADG (Ira I TIArrm 	 '-•  ec - -- - ... 	- 	

L'U 	LUI 	,rew L181fl1. 
The CG1T Bihar Circle ,Patne. 

4 to 6 The CGMT Assam Circle , Guwahati/ M.P. Circle Bhopal / W.8. Circle Calcutta. 
7 to3l .The trainees concerned. 
32to341he Batch file 

 34Lo4OThe E(am, Section. 	

( 	

. 
Princiat) 

R.T.T.C.Patna 
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No7-51/97NCG / 

(3cvrnrnnt of India 
Iii n i ; t; ry of Cocnmun Ic at ions 

Drp,'ri:ment cj f T 1 ecommun icat ions 
20-A1ioka Road Sanchar 13havan ,New D lh i-i 	 A 

O;i ted 21. .9.99 

• 
OFF ICE MEMORANDUM 

cc, 

All 	Hed s, 	of Telecom 	Circi 	/District9, 	
Project 

• 	 c;ircles 	? 	Other Heads of 	Administrative 	Offices 

CGM MTNI., 	New Delhi/Mumbai. 

References 	are being 	received 	from Telecom Circles 

rciarthng 	fixation 	of 	seniority 	in 	the 	cadre 	of. TTh. 	In -.. ." 

this 	conncti(fl 	it 	is 	stated 	that 	detailed 	
nstructiofl 

jith 	rnqari 	to 	absorption/PrOmotion 	i n 	restruCtXi, 

cadre 	- 	mctodo1Ogy 	for prepar 	on 	of 	
..san -io rity. 

 - 
	ILl 

r4Ct.TlICtUr1d 	cadre 	lsued 	vdn 	1.etter 	No.272/94TE1 

20 	ir 

i 	V 	clarlf ied 	thit 	inLerc5a 	seniority 	of 

n(fria1 	ii 	er 	completion 	of 	trainln9 	in 	the 	cadre 	is  

o h 	irJ 	ed 	on 	the inirk 	obtained 	in 	the 	training ' 	. 
' o and tuch eise must be 	taken u5nd cmpleted only a 

F 

Lho. 	and 	L 	intnr 	of 	all 	the 	batches 	st 	for 	training 

ccnrciiriy 	tr 	he select 	pancl 	prepared 	for 	a 	part iculaj 

ii 	J n 	r 	wr d 	, 	pc-p rain inq 	mart'; 	should 	be 

1 	r 	in 	 r 	1 	tr 	( £ 	t Inn 	n f 	in 	' 	en 	or i t.y 

; c1  t 	p irir' 1 	nI 	a 	F 	:r 	i LU L Bry' 

ptutt l f 	thc 	b4 4  ch 	iii 	which 	t h e 	c1 ficiat 	VIC 

irüflfly 	ar1 nt 	the vac.nci 	of 	TiU1r year 
8 	 8 

;h I 	i'j( 	(flCfltiOfltd 	 cit in 	hnii1d 	hø 	fOlIOWOd 

V 	J 	I.Li l. 	upuIoucily 	a1on1*,ith 	the 	T. 	3rrich 

i'iied 	iid 	Nd 	27-2/94-TEI 	datnd 	2O//97s 

4 tti nt, 	Let ter 	NO 	12-2/94NC(Pt) 	dated 

O/ 	t nd 	mod i f 	ed • 	
I_/i 	•I, - 

cq 
'S 	B 	JAIN) 

itt 	Dir.1en.(BTC 
L 

L 
8 

c c) 

I 	(,1 
4 ,-... 

ZoT' 1ç(A(iiA3 ;fir 
	

/rA 

S h 
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, DEPERJjj' 

OFFICF OF TIlE CHIEF GENERAL MANA 	
ONS 

jd 	 (Jt 11LECOM &'Sutcjj.. ULUBAIJ:: G(JWAHA'j'I.7 

NO.EST[9/3/p113 	
Guwahati  

To, 
• 	 1. 	The General Manager Telecom. 	 '•. 

Guwahatj / Silchar. • 	
1'he Telecom District Managex' 

• 	: 	 DiblIiFarll / Jorhat /Nagaon /  3 	 /l3ongJigap The Dliectüi,Ri TC ,GuwaJith 4.. 	Th(! .PlinctpaJ, C 1 1 C ,Guwriljti 
6 	Ilie 1) F (TIC) , C I S D ,(uvahatj 7 	11w &I) I' (Stdll), C 0 ,Guw1iliij 	 I 	 I j 

SI'. A.O.(A&I) C.O.,Giiwa1itj 	 •: 	• 	
, I 

I 	
H1 	

lIhi 

Sub :: Absoiption / promotion an ITSIructired cad, - nothudology i'tp 	
' 	 I  

;',• 

cath 

A copy of TC ILQ leitei No lil/97NCGDa[ed 2I-0999 on  the  subje.t 
cited 4boe is foiwaided hejewith for lavow' of mfoirnalton, guidance and 

20. 

necessary a tion pleaze 	 I  
1 ' , ( 	 • 

• 	
• 	

I 

• 	

• 	 I 	 ' 	 • 	 •. 	 • 

• 	
•: 	 .• 	• 	 •• 	

i4 	• 

1 	

4 	I 	•• 	 .• 	ç. 	4 
J 	 I 	

e,__•_-_-••-••• L 	I 	
• I 	

( B C  

I 
 iI1 	

II 	

* 	

Is 

• 	•' 

I 	

• 
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DEPARTMENT OFTELECOMMU4ICATIOIS 
FICE OF IHE 

CHIEr GENERAL MANA(3ER TELECOM 
ASSAM CIRCLE,GUWAHATI_7SXØ, : 

	

No. STES-23/1/6 	
Dated at Guwahati the 13-02-1997 

4 r 

	

• 	: 	. 
/The Telecom. District Manage 

	

ThTThe;.Te1ecom District Engineer pNgaon 	
A 

	

Sub:- 	
List of TA/TJ/WO/TTA who qUali 

fied Screening Test, held on 29-01-95 
'M. 

	

I 	
0 	 . 

Kindly find herewjh a copy of List of TA/TI/JQ,TTA who qualjfj 
DePartmental.•screenjng Test.for promotion to th cadre oJ1or Telecom. Officers fofsendi 	

thct trairjrq in that cadre. The l.i.st is prepared on the 	
length of service in the ccjre of II/TA/WOfFTA as per instruc- 

tions received from DOT/jD time to time in this matter. Discrepancy flotied 
if any in the list may b apprised of this office with relevant records. 

Any communication in this regard routed through proper channel Within 
 • month from receipt of this letter will 	 one 

end. only be entertained at this  

	

nc1bg 	abovp As • 	

(G.CSar(na)S 
Assistant Director Telccom.(Staff) 

for Chief Generai Manager Tclecom.q 
Assam Circle ,Guwahati781007 .• 

• •0 f 	•• 	 . 	
.•• 	 ----- 

	-- ------------ Copy to :- 	 ---. 	 ••, 

• 	 1. The CGI 	Task Force 	N.E. Circle 	Guwahtj 

	

H. 	 Director MtCe)ETR 

The 
0 	

Il 
. 	ADTE&R 	Lircie OF.FiCC GUWahat. 

4-.,Noti,ce E(oard 	
0 

Guard Fl 

for Chief Generaj Manager Telecofl). 
Assatn Circ:[p GLIwahatj_7BiOO7 

------------

UA
0  

	

0 / a. SDi (TVW) 	
• lo TJAiij,jez,jur 	 I 

E 	

0 	 • 	

•. 
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: 

"4 

LIST OF iAs/T.I 	/W(j/iTA 	h 	qualif 	Srrprj  for send 	 Test 
- 	 ,jri 	310 training 

SL.. NAM 	OF RSA(TA)/1I,WQ, 

- 	- 

NO. 	 A COI1I1UNI TY D.O.Entry D.O.B. 
in cdre is 

01 	SRi' I<HANI NURA NATH (3ocio I 	TI C1: 
92. SRI rAE(INoRA 	'1AH 

DC 1 	04-69 01-01-44 
SAHArA DC 26-04-75 03-0--49 03. SRI SAKTX GUHA ROyiA 	. 

04 	NIRAL KANTI 

oc 26-04-7 17-03-49 
SAHATA 

0 5. SRI SIE 
 DC 01-07-75 01-04-49 

SANKA1 I3ANERJEETI DC 

06. SRi RAMCHARAI'J THAKURiAiI 
11-07-75' 02-06-47 

07 	SRI 	1ADA4 CH. GAYARI 

ST 11-07-75 09
.

03-49 
TI 	- 

KANAi 	SAIKIARSA(TA) 

T 11 '-07-7 02-02-52 

SRI DEI PRASAD 

sr 15701-74 24-11-49 
tIUKHOPADHYAYT1..A DC 20 -01-74 

SRI PRANAB ou'rrARsA(TA) 
as 20'-.0-47 
TA 

SRi DIPAg< RN.SIKIDAR.TI 

DC 20-01-74 15-02-51 

SRI BENUDHAP 

DC 11'--04-7 31-01-47 
FORAHJI 

SRI ALAkE NATH CHAKRA0RTV 

ST 11-04--74 01-07--48 

14., SRI JADU NATHSARTI 
Oc 11-0474 14-06-49 	. 	I 

iS. SRI KHAGEM)FA NATH 

DC 11-04-74 01-05-51 
SONOWALJI 

11-04-74 01-00-53 
16. SRI DEII PRASAD 8H4T1ACHA1JEEII 

SRI 	DIPAM( 	NA....HTI 

DC 13-04-74 

J. 	SRI KALIDç.5 	HA'r1AcH4RJt:Fp,A(..rA) 

DC 13-04-74, 01-05-54 
- 

SRI 
DC 01-05-76 .12-02-51 .1-9. 	

TANKESWAR BORAHqRS() 
ST 

2O. SRI DIMBESWAR HAZARIKATI 
010576 010955 

 
ST 10-05-74 01-07-49 SRI 	KAPIALESWOR E0RIjcjLc1I WQ 

 
ST 07-0774 01-01-49 

ST 10-'11-74 01-08-45 
SRI DEOTO8H DEY 

DC 17-11-76 14-1- 
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// -2•- 

'4: Nb. JAINUL A8EDIN • TIA 00 25-11 -76s 20-04-48 / 
/ 	25. SRI MALAY F'RASAD StNHAW..o 00 

W.0. 
16-02-77 	0-11-47 

/ 	
26. SRI EIJ0Y SANKAF: L)Ll11'AWj0 00 16-02-77 01-03-50 

27. SRI PRADIp CHAKpAI3oRTy1w. 00 07-03-77 07-01-54 

20. 	SRI 3.1 NUT SAHAN 8HATT ACHARJEE , J .0 00 21-1 0-7E 12-07-46 

 SRI RANJIr DAS GUP1'A TI OC 24-02--79 01-01 249 
 SRI PURNENDU NPOTI 00 26-02-79 31-12-48 
 SRI 	AP(IN 	::R.SA;:;irI 	. .ttt- DC 26-02-79 '  28-02-49 

$2. SRI MARAN CH.ACHARJEETI 00 27-02-79 30-10-47 
 SRI HARA KR.SAIKITI ST 09-01-90 01-12-57 
 SRI LALIT CH.KHAKL,RI TI ST 13-01-E30 01-02-43 
 SRI ARUN CH,DUTTATI 00 13-01--30 09-01-51 
 SRI KI SHOR DLJTT A TI DC 13-01-80 01-02-53 
 SRI DEF3ESWAR NAI'H TI 00 1 3-01-80 01-01-54 
 SRI SADHAN OH, DED RSA ( TA) DC 14-01-80 17-08-48 

9SPIMUvri NA'rH PFC3URSATA) ST 14-01-90 01-12-51 
 SRI RAHIT KR. }JARMAN • RSA (TA) ST.  14-01-90 28-11-53 
 SRI LOHIT OH. 	DE(JRI53A(TA) sr 14-01--80 01-06-59 

42 SRI HARIPAIJA 60SHRSA(T) 00 28-03-80 01-01-49 
 SRI SUJi 	KR.DUARHTI (JO 19-01--Si 01-06-52 
 SR I PRATUL E3ARNA PAND IT TI 00 2-0 1-81 01-11-56 
 SRI RAI111\1 MOHAN PATRA RSA ( TA) DC 02-02--81 01-01-50 
 SR :c KR i SHNA KANTA.SARMA,  RSA( i A) DC 02-02-81 01-01-51 
 SRI DILIP KR.SARKAFj5(ff) DC 02--02-31 , 01-1-53 
 SRI ARUP KR . DEY RSA ( TA) c:ic 02-02-51 15-03-54 

49.SRI 	MRINrlcjy R0YR9A( TA) 	 ' 00 ' 02-02--81 21-01-56 
50. SR I FHAT I OK OH . SAF:MA • RSA ( I A) DC , 03-02-9 .1 01 -11-44 
SI . SRI. DADAL. KAR RSA(TA) 

00 03--02--5 1 01-04-46 

r CONTD. I- 



02-0i 

02-05-21 

2.1 v j ;•_ 

••..4.• 	 ç 

25-5-2 

09-0882 

1 0-0E3-82 

•L,4
1 'l 	(j 	c-  

06-09-02 

06-09-82 

07-09-82 

02-073 

02-07-83 7- 

06-07-s : 

06-07-83 

07-07-93 

1 1 -07-33 

01- 10-4(3 

30-04-57 

2E3-02-9 

01 -03-52  

29-0754 

01-01-54 

Q4 -04-49 

02-u 1-52 

01 -(è).-j 

• •(;•i 	t 

01-01-47 

01 -Ø94c 

01-03-60 

01-11-60 

r- _ 
L,..$ 	 sJ 

01 -03-52 

CD 	I 
.L 
 I 

•&•-  

'o 	•l .•_'• 	'- 	I) 

3 1-12-52 

0 1 -0753 

01- 07-5.4 

15-09-53 

I . 
	\ 	- 

'3 
0 

/7 
52. 	SR I PARTA SARH I t)E RSA ( IA) (JO 

• 
SR I ASW I NI CHOLJDHLJRY RSA(TA) 

C)C 
4. 	MD. 	JAMSHED(ji 	RAHi'iAg.j RSA ( IA. DC 

SRINAGENIr1 
sr 

SRI OH(RMIKflEOplRtA(i:A) 
ST 

7. 	SRI 	NARAy 	OH., (3ffj 
(IC 

58- SR I RAME5p Nc-vrH Ti 
59. 	SRI 	DEDE]'.JJpA MATH TASHA. TI 

DC 

DC 
60. SRI FRADIp KR.RUAHTI 

. 	 -- 
DC 

61. SRI ASHISH OH. DHATiACHAR1EFF:T 
	DC 

62. 	
SRI DUR(3ESWAR SAIKiAs(,) 

00 
63. SRI KUMUD PHUl.( 	RSA (TA) 

(JO 
64. SRt PRADyUi 

DC 
65, 	

SRI PADMA J<ANTA MILl RSA(iA) 
sr 

SR I H 1MAN13HU SHArr,cpjFF 
RSA ( TA) (JO 

SRI }HC)c3EswAR DUTIA RSA ( TA) 00 

65. SRI LUCH,N KR.BOR(,,Q 
sr 

SRI M90HA MATH KACHARI 
sr 

MRS. JAVA MAJUMDcp 	W, 0 
00 

MRS.DIFALI PAULTI 
DC 

SRI t1ADAp 	OH. TALUKj) 	TI DC 
3. SRI AJOy SARKARJI 

DC 
SRi A3H1I1 MITRAiI 

DC 
SRI 	cAMALCH. 	GHAiri 

DC 
761 SRI NIREM 

DC 
MD . SHAMPUL HAOUE Ti 

00 

SRI ASHIM EIJy DUITA. ii 
(JO 

SRI 	EIRE4I)1 	FRAspJ) 	SIN(3H, TI (JO 
r 

li 

cc:i.i....u ., 



10-08-83 

10--08- 

11 - 08 -83 

1 3-88-83 

24-88-83 

23 -89-133 

06-02-34 

84- i l-8 

05-11-85 

87-li-es 

30-86-88 

01-87-813 

01-07-88 

01-07--8E3 

82-07-88 

82-07-88 

02-07 -88 

02-07-88 

84 -07-138 

22-07 -88  

23 --07-8E3 

2-a7-e8 

24-07-13 

24-07-08 

26-07-83 

30-07-88 

81-11-52 

01-01-54 

01-07-48 

,•7 
.L / 	 j4. 

.4.
'_',_l  l_

4.. 	
c- 

2000 53 

07-09-58 

26-01-36 

01-01-55 

l5--8Q3-35 

01 -04 -58 

01 -86-36 

01 - 03-57 

01-09-57 

01-03-53 

18-09-;3 

01-04-59 

01-013-39 

27-01-SO 

13-09-62 

81-05-Si 

16-05-56 

01 -84 - 56 

01-12-61 

2S-07-j 

I ~~ 
9 

t 

07 

88. SR I RANENDU CHANDA RSPI 'TA) OC 

131 SR I RAJENDRA KAL I TA RSA ( TA) oc; 

82 	j: 
AEII:u9 SATTAR RA ( r DC' 

 8F I 1)1 PAJ< f:F . CHANDA F:SA TA) DC, 

 MD. ABDUS SATTAR MOLLAH TI OC 

 MRS UMAMO 1 ROY RSA ( r ) DC 

 SRI RABINDRA NATH SENGUPTAJSA(TA) DC 

 SRI. DIGANTA MOHAN NEciG TI S T 

 SRI TAPASH PAL 	TA DC 

39. SRI DEEAER\rA LHUWMICK5RSA(TA) DC 

 SR I AN IL CH . RAKSHI LII DC 

 511 MANIK CH,:Lrj 
DC 

 SRI JOGEN BORD TI ST 
• cp FRAFULLA i<r 

. SARMA TI oc 
94 SRI SHYAP1A 1<1 . IDRO TI ST 

 SR I SWAFAN KR DEY I I 
DC 

 SRI GAJENURA NATH SARMATI DC 

97.8RI PRIYA NATH 1)ASj'i 
DC 

913. 	SR I PtJ'iUL 	CH. I3ORAI4 	TI DC 

99 SR I 	F'L!PAN CH 	EA , F:S(; TA ) DC 

100. SR I 0 1PAN1<ç 	 ASA ( TA) DC 

181. SRI 
PARAMESWAR BASUMATApyrA(1'A) ST 

102. SRI J 1ECON 13AIKI 	RSA( TA) DC 
 SRI AJ II 	BHA ........ACHARJEE: 	RSA (TA) DC 

 SRi ASW IN IKR . E'HAGAWAI I , RSA ( TA) oc 
18.5. SRI 13RAJEN KAKATE TI DC 

106. SRI FRADIP CH . SARMAJI DC 

CONID. I- 
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107. SRI 8AKUL CH. BHATTACHARrEETTA DC 27-04-93 19-12-47 

—108. MD. HA8IE)UR RAHMAN. 	rcA CC 19-06-93 01-06-66 

:109. SRI MINTU KR. BO, TTA DC: 19-06-93 18-03-67 

110. ." 	 RAJANI 	KR. 	uE::A, 	TTA CC 05-07-93 01-11-54 

.1,11 " SATYEN KR 	SARMA 	T1A çic 01-03-62 

 " ANANTA 	ZR 	I 0507 . 931 0106-64 

 H I TENDRPJ KR 	CHDUDHLJRY 	1....A CC 05-07-93 30-11-64 

114 ' 	GOD I NDA CH, SARMA 	ITA DC 05-07-93 01-01-65 

 4 JAOANNA 1 H Kc(tr I 	TTA DC 05-07-93 01-02-65 

 H 	SAL1I 	RAM 	KALITA, 	1....IA DC 05-07-93 29-01-66 

 FRADIP KR. DAS, TTA CC 05-07-93 01-03-66 

ltE3.. " RANJIT SARMA. Tm 	. CC 05-07-93 05-11-66 

 lI  RUFAK MEDHI, 	TTh CC 05-07-93 20-01-67 

 " 	SNEHAUR I 	SEI:::HAF: SAHA 	TTA CC 05-07-93 28-02-68 

121 ll 	AM I 'IA 	KR. 	SARMA ........A DC 05-07-93 01-0:3-68 

 ML) 	MC) INLIL 	I SLAM 	TTh DC 05-07-93 01-03-68 

 ' 	NPIZRUL 	I S[...A'1 	r:rA c:ic 05-07-93 01-04-68 

 ABDUL AZ I Z • DC 13-07-93 23-11-66 

125 . " KADAN AL I ARMED 	1 f A DC 1 3-07-93 01 -03-69 

126. SYED ABDUL MALK, 	.......A DC 14-07-93 01-04-67 

127,. SRI DHRUBP1 DED F3ORAH, TTA DC . 	14-07-93 23-05-67 

128. " SANJOY (30G01. 	hA CC 14-07-93 01-03-68 

" 	J:)IFAK DEr 	IrA . 14-07-93 21-11-68 

00. JA;EN CR, 	MEUH .1 	TTA SC 1 5-07-93 07-03-65 

J1 	i AMI TAVA 	Dt........IA 	TTA DC 15-07-93 16-04-66 

1 12 . ' FRASANIA KR. 	GOGO.I 	TTA OC 15-07-93 01-04-67 

S  

. 



a 

S 
	

f 

I; 

/ if 
JAY PFAKASH SARMA, TTA IJC 15-07-93 12-01-68 

434. rio. 	sf iFDD IN AHMED, 	rr A OC 15-07-93 01 --03-68 

A.M. MRS. }3ORNALI BHARALI 	hA Si 15--07-93 01-04-613 

136 " AR(JNA CHETIA, 	ITA 00 15-07-93 110169 

 SRJ HITESH CHOUDHURY, TTA DC 150793 03-02-69 

 ' 	RIBUL -3AIKIA. 	TTA sr 16-07-93 01-03-66 

I " 	NIL .11 	A I 	.1 A, 	11 t\ CJ(11 19- 07-9: 30 -0 1-bO 
40. MRS 	PUI3AL_ I 8HtJYAN 	TTA OC 20--07--93 01 --02-65 

SRI PRADIF KOCH. 	T1A 20-07-93 02-03-66 

N]:PuF(ANTA NATH. 	TTA 21--07--93 22-01-67 

143. ' 	MANIK OH. 	TI.A oc 23-07-93 01-03-66 

144 14 
 SUSHIL KR. SRMAflA 00 23-07-93 21-12-67 

145. NAEAJ YOT I EAR1JAH, 	TTA DC 23-07-93 01-03-69 
146, ML) 	JAHAR 	ALl. 	........ A 00 23-07-93 01-05-67 
147. 

' 	PP}3ITRA DAB, 	TTA DC 

U 

22-11-93 01-12-51 
.1 43 C>4Al, '.*RA 	OHAP 	C3ppft 	nA oc i 2- 11 -9 01 --05-2 
149. " KAMESWAR DAB, TTA 	(. 41) oc (t) 1 22--1 1-93 05-01-51, 

ø."DW ]:JENDRA NArHrALug:DAr., 	Ft• A fl 	oc (2 ) tv 22--li -93 01-02-53 

NADI•-IIJ F:AM 	1' UMUNG 	TTA si () ?li., 22-11-93 01-02-54 
 " LOHIT OH DEKA, hA 00  

() 
22-11-93 

 DILIP DAB. 	ITA OC( k 22-11-93 18-08-60 

44ccJ 	DC . 
a- 

23-1 1-93 01-05-50 
.1 Moi'opArJ AN DAS 	ITA DC (7 	, 23-11-93 01 -10-57 

ANIL KR. 	DAB. 	nT A 00 (2) 23-11-93 01-01-11,158 

/ 
/ 

/ 
01101) 	DLfl D(fl or 	I IA . 

U 
( I 

, -11 	i: 01 	01-t,o 
(H 	HA I H, 	TTA 00 :;- 11-93 08-12-57 

KAL I TA, 	ITA DC 30-11-93 30-08-57 

CONIL) .1-- 
. Jo. 1

54 J'4r.  Prt4 l t,,  kr. 	tk7UMi W6 	c•Jtv fiM 	cJ- 	grrTc 
(Kil

-  
d 	

(114 cMv 	. t( 
cifrv 	 (7(v) vai 
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1 H(zR:LI<, 	TT( 	 ,sc 30'J. 1-93 26-01- 

161. " MR I NMOY DHEKIAL. PHUKcN 	IrA (JC 01-12-93 1 7-03--9 
162 " DAMODAR DEKA, TI A DC 20-1 2-93 01 	4-4- t7./ 

BASuD::v DEY, 	114 	. oc 2-12-93 

 NALINI 	KR 	Dt1I'i-\ 	114 20-12-93 

 " CHAF31N CH. 	DAS, 	TTA OC 	. 20-12-93 01-01-56 

DIFAK r1ATH, 	TTA 	 / DC 20-12-93 24-12-57 

GANESH CH. DAINARI, TTA >< C) ST 20-- 	-93 29-06-63 
168. I 	tIE 	WAr 	F4uI-L)ru 	I • 	TTA 'E1 	12-9: 

H 	N4I.IDECJWF.MrCH 	114 bi :0-12 -93 04-07 

I.,. 
LI 
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 (3ovt.of India 
DopElrtmcnt of ciccommunjcatjon , 	

Offic0 ofth Tolccom.Dj strict MorTeur. 
- 	

..-- C. 

Uo. - 215/TT4/VOj_III/99_ 2000/16 	Dtod t Tozpur, the 09-00-99. 

Tolccomjstrjct 
is pleased to nDdify th e  d ata of pronotion for the following TTAs as thon against oph of Toz,ur 

. i S.. The cx sting data of pinotion €d corresponding nOdifid data 
of pxorrotion 	ro shon bolow.ThOSQ 'rocUfied dtaf pnUon are tcn i1 on the bi5 of doomed data 	f joining in the Cadre tcr con1otion 	j 

 Nthajyod. Barui 23..07.93 05-07..3  Jthar A1i 	r 28.-07..93 05-07...93 A. lOrPta Ha.rik 19-07-93 05-07.-93 5. j -i 	homc 20-U7_i3 0u7-93 6, Firs. pub4 Bhuypji , 20-07.-93 14-07.-93  Sri Mik Ch. Deka , 23..07.-93 14_07..,93  Nipu KtaUaU-i • 21-07..93 1407...93 
90 ai -iii Kr. 	Sarm 	, 23-07-93 14-0793 10. Pradip Koch , 20.-07...93 14.-07..93 

Khagidr 	Kalita, 30-11-93 
 M acb ab th. N0th , 27-11...93 

22- 11-93 

 Kurnud Bordi,loj , 27.-1193 
22-11-93 

1.HcmcItHjk 30-L1.93 
22-11_93 

15- Nirirroy 1iia)ci1 Phuki 01-12-93 , 
 . 	Basudev Day , 20..12...93 

22..11-93 

 Jiok Kr. Saikia , 20-12-93 
20-12-93 

 Ndoswar Mcch , 20-12-93 
20-12-93 

190 Hitcswar Bordeori 20-12-93 
20.-12-93 

 FI.N.Borth , 17-09...95 
20-12-93 

 Dinoswor srrnth , 	 - 22-05...96 
31-07-95 

 Rh agesh Ch. Lt1kar, 10-05-96 
20-08.-95 

 * 	Bascct 	Gswjnj , 30-05-96 
16.-1O...95 

20.-11-95 
- - 	24 • * 	Lii ad ar 11 ath, 09-0 5-96 20.-1 1-95  Fiuhi Krnta Bhuy 18-07...96 	 - 25-12-95 	- •  Rudra Borth , 17-O7.96 

 Nodini Kumr Borth 
, 

. 
1707..96 

09-01-96 

 HOLtQKUmarBOr 17-07...96 
09-01-96 

 Arun Kumar Sarmth , 22-12-96 
09...O1-95 

 ran 	Kumar BzzTn, 26-07.95 
04-02-96 

25-03-96 
31, d 	Eharnj Saiki 	, 	 - 26.-0796 25-03-95 
32. " 	

Nila Kenta Kalito, 26.-0796 25-02-96 
a 

I 



Si .flo • II io of th e  TT5  

33. Sd Mthcnd,za Ch. Das, 
 

35 • 
 

Rc1 Ch. Des, 

Dtb al:p di  ar Djs, 

J.N.8aikia 
37. ' iit&i 4imed, 
38, AjitKr. BhQgQW QU, 
39. 'a  &soi<.r. I1th 

40., ,'a  B.K.BQsumQty • 
: R.U.Siki1, 

 'a C.L.DQS 

CxL sting data of 	I'dif I cc data of 
prorrotion as TT: 	pronotion ns TT4A 

26.-U796 25-03...96 
.26-0796 25-01.96 
27-11.96 29-04-96 
17-0796 13-05-96 
01-11.96 08-0796 
30-11-96 	S  15-07-96 
30-11-96 22-07...96 

20-03-97 25-1:i,..6 

20-01.97 09-11.96 
27-03-98 S 	06-10...97 

Gautn.) 

sion 	fl1jinccr (P&j), 

T.D.M. 	To)ur... 78401. 

Cøpy for informaUon & n/a to 

L) Thc 

D.C. MW(Mtc.), Tozpur. 
C.T.T.C.,GUW-i 	Bhcralurnukh. 

Sr.zpcounts Officer (C), 0/0 tho TC,Tcur. 
5_4) Officials Concerned 

49-91) P/ ConCerned 

92) 	A..O.(CE),O/Q- th,d Ttt,Tczpur. 
93). 	C.S.S.S.IStf Section 

94) -6ffico Copy. 
are Copy . 

- 

S 	(.L,Ziutn.). 

LiLvisional Engineer (p&j) 

FOR T.D.M. 	Tczpur 784001 

a r 

i.S'SS 
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F 	 ii 	 Feb 11 'CI )  

YO  
(iOVEJi1;N.f OF 1NDlA 

OF 	
NIUNICATIONS  

	

OFFiCE O lH 	
GENE11 MA1AGE:j TELEç1 

--- 
- 

'J'he olJictaJspajtjcula. d in the aiiIJexure are selected to uzider0 the 
)r:rj111 Offlce 	

Induc)fl lrajnjng cotirse at NSC RTTC/Kalyani as per the PrOgramm floted below - 

A 	/1LJJ31ç course 	l 
 1P-"eeks 	u Q3-2OOt, 

- 	Do 
fli 	.Fie1I ]"ajj 	I 4week 	10.07.7000 	

('o be deCjdd at 
I 	

I 	

ropdte time 
t 	PCii:o7 	

! 	

k1ia 
1 	

' 	I 	
I 

-. 	 ---- . -... 

] 	
ufll cidls at  serial No 24 ,S and 2 	

ill report for training on 20-j 
4)u() and the rest tl1 tilideigo lull cour 	o trninjn 	ozJunei11 fiozn 21 -22c tds 01 (1i cOiierii 	Wiit (Lt rcqucs 	to iclese the 0fl1d1s in time 

	

antic,

with clear instruCt011 to 
uudeo the full cource of traiiiizig 	 .. 	 . • A *I 	

I Ul 	
fl(IUIUaLV IUI (lie II4:fflj 	i PiUIsioniu against 	

.: 

Pated vdcazlLy 01 199 
ihe actual Promotion to thC UIdIL oi J r 0 will e nde as 

and when the vacatj 
tlLtuaUy arises 

I 	
( 	C P1i) 	

, 
LY4 

cS. . 

: 	. 	8J h D.12 
9 ...he 11'JfleIJttJ (.:.rjç (.Uwaaji[j 

7 The Director 	
0 o tht 

	(1L 10(ce 

6 	
ig action 

4 'rim (J 	ele, 	
UwaJIttj br takjn ncr ion 

2. The DrrCct 
,NSCB Rl'TC/Kajyanj (WU for rd 1-11forrij011 and 

	

I Jhe 	, BR1 r Jabalpur (MP) toi kind 

	

The 	i 'F (Statf),C O.fj 	 n  

.(.\l W) 	lt(C 

M,.DR/JRu/uGN/lz,.N((. 
for tak 

'1 	p 	•__-_--- 

	

ul •1a 	Lsc ur 

r 

\ ç\\ 



I 	.1 .  GHY  

I 	 ,:L 	 . 	. 	
t • 	.- 	., 	 I 	,;•: 

jj ._j_QJ ( A?j4Ijt 11 0$O/ vojj ci t mg list IicIj on  

. 	. 	 . 	. 	 . 	 •,;I, 

SI No ' 	Niune of the Officu4Is - - liIUt 

- I 	Sn Jagaiiai Kl Akati. 	 I L A 	Dl. (MW)Mtcc/OI1 	 r 

2 	' ' Saved 4bduIiah k I 	-(10- 	 7Ji 
3. Aini1ayaD1.111i 	 - do- 	 jjj)p 	 I  

	

.........: 	I 
4 	" Pra,auta K 	 -do- 	TD.MID1 
S 	'J ay,' P rakash SarlTla 	TDM/DR 	 I  
O 	Md SdlfuddlnAhined 	 -do- 	TDMTI3GN 	- 	 I 

7. 	Mrs,Bornali Bharali ST 	 -do- 	TDMIDR 	. 
F 	

Ti1IDR 	 r 

9 	 - Utteh ( houdhury 	-do- - - 	WMII3GN 

I I& 	Sit 1(bU bkia1 	 -do- 	TDM/JRT 
I I 	i 	

0111, 

	

-

, Ii
Il 	

"'I'Ifl "4 1'Okid 	 do- 	 I  

do- 	1DM/IL/__I 
,it

._.- 	'Sn Pradip Kih 	 -do 	IDMi'IZ 
"Nipu Kantd Nath 	- 	-do 	IL)MJ1Z 

I 	
'41aikCh1)k 	 - -do 	 DMITZ 	- -- 	I 

ìó. 	" Sushil Kr. Sarrna 	 -do- 	TDMITZ 
17 	-' " 	abajyuo I3arua11 

 
18MdAbthIA/17 	--___ -do 	cjMT/GH 	

H 
19.Sn Chakia dhai Satma 	 -do- 	GM I/cFI 
20. 	" Pabitra Das' 	 -do- 	OM1'/GH 
2L 	" Kamevar I:)as 	 -do- 	GMTIGH 	 , 

2. LjenthaNathIakikdar 	-do- 	GN_  
23 	" Madhu Rain Iuirnin,S1 	-do- 	GM [1(31-I 
24, 	" Dilip_Das 	 - 	-do- 	TDM/DR 	. 
25. 	"Monorarijan IJas 	 -do- 	. 	ITDMJBGN 	, 

,4 26. 	"Anil Kr. Das 	 -do- 	" - TDM/BGN - -. -- 
"Cianesh ( handraDairnary__SI 	-do- I CJMJKTD 

I 	 000- 

1 	TI P  

4.1 •, 	I' I IOff , I  

I I 
j 

j 

I I 
4 (I 

I 
4  

1 	4 )I 	k 

II 	I 

.1 I . I 
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' I 
GOVERNMENT OF it4iiA 	 •- 

l)FPAR'IMENT OF 
OFFlCi OF TilE ChIEF GENERAL MANAID  

ASSAM CIRCLE:: GUWAIIATI-7, 

LNo.Rccu-3/359471 	 Dated at Guwahati the 31 January,2000 
To, 

1 The Vigilance Officer, 
O/o the C.G.M.T.,Assam/(Juwahatj. 

• 	2. & 3. The General Manager, 
Silchar/Guwa4hati 

- 4. to 8. The Telecom District Manager, 

	

DIWRT1NGG/ZIBGN 	 . 
9. &10. The I.E.(MIW) MtcelProjectlGH 	 . 

II. The Principal, CTTC/GH 
12. The D.E.(SW) Task Force/Gil 	 .• 
13 ike D GM (Operation) CO/GH 

Sub:- 	Vigilanc_Clearancç. 	 '' 	• 

The officials particularised in the enclosed list are under consideration for.: 
induction training of J 1 0 

You are requested to kindly ascertain and Intimate if any of the officials 
falls under any of the following category,  

I Government Servant under Suspension. 	. S 	 • 

2.Government Servant in respect of whom a charge sheet has bez*' 
issued and the disciplinary proceedings are pendiiig 

3 Government Servant in respect of whom prosecutionfor a 
criminal charge is pending 	 - 

4 Government Servant against who punishment under CCS(CCA) 
rules is current. 	

•:;: 

This may be treated as urgent as the training is required to be finalised 
at slio.i-t notice . 	 • • • 	

• 
'I'DMiFezpur is also requested to kindly ascertain the community of the' 

ofTici&s atSi No 34 and 35 and furnish the cot rect caste/tribe particulars 

'End - List of Ofiluals 

1 	
(B C Pal) 

Asstt Dii ector Telecom (E&R) 

EAN 
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r 
kIST OF CANDIDATES 

SI. No 	NILIUC of the (2andidatcs 	(2oiniiiunity 	Unit - 
31. 	Sri Ribul Saikia 	 ST 	TDMIJRT 
32 	

" Nihim Siikia 	 OC 	TI)M/TZ 
33. 	Mrs. Pubali Bhuyan 	 OC 	TDM/TZ 
34, 	Sri Pradi1) Koch 	 TDM/TZ 
35 - "Nipu KantaNath 	 TDM/TZ 

" Manjk Ch. Deka 	 OC 	TDM/TZ 
" Sushil Kr. Sarma 	 OC 	TDM!FZ 

38 	
" Nabajyuott Baruah 	 OC 	'IDM/TZ 

39 	Md Jahar Au 	 OC 	1DMTIZ 	 I  
40 	Sri Chakra dhar Sarma l 	

OC 	GMF/G1-L 
41 	"Pabttia Das 	 OC 	GMT/GH 
42 	

" Ka;ncsw(tr 1)is 	 OC 	UMI/Cill 
43 	

" DijendiaNath Ialukdar 	OC 	GM.F/GH 
44 	

" Madhu Ram I umung 	 S I 	GMT/GH 1 	 - 

45 	
" Lohit Cltlbcka 	 OC 	GI'V1 

I) p Da 	 OC 	I Dv1It.)I& 	1 A 	
A ec1 471 	lYlonoraujan I)as 	 OC 	'1 DM/BGN h 	

A 48 	"Anil Kr. Das 	 OC 	1DM/130N 	_-ff  
49 	"Kumudj3o,dojoi 	 OC 	IDMrlz 	/ I 
50 	"Ganesli Chandra Daimary . 	Si 	I GM/KiD 

A 	 VA 

-o- 	 A 

A1 	 A 

A 	

A 	

¶ 	

A 	
11 

A 	 A 

A 	

j 	 A 	A 
A 	 - 	

A '1 JA 	
I 	

A 

r 

H 



US1 OF CANDIDATES 
1 

1' 

r. 

SI. No Name of the Candidates Community Unit 
 Sri Bakul Cli. Bhattacharjee OC GMT/ OH 
 Md. 1-labibur Rahman OC TDMINGG 
 Sri Mintu Kr, Dora OC -do- 
 Sri Rajani Kr. Deka OC RRC-1/0I 
 " 	Satyen Kr. Sarma OC TDM/DR 
 " 	Ananta Flazarika OC CTTC/GH 
 " 	 Ilitendra Kr. Choudliury OC DE(MIW)ProjectlGl-I 
 " 	Gobinda Ch. Sarma OC TDMIBGN 
 " 	 Jaganath Kakati OC DE(MIW) Mtce/,GH 
 " 	Sabi Ram Kalita OC DE(MIW) MtceIGH 
 Pradip Kr. Das OC TDMII3GN 
 " 	Ranjit Sarma OC RRC-IJGH 
 " Rupak Medhi OC DE(SW) Task Force/OH' 
 " 	Snehadri Sekhar Saha OC TDM/BGN 
 " 	AniiyaKrSarrna OC CTTC/GH 

16, Md.Moinul Islam 	t OC DE(MIW)ProjectiGU 
 " 	Nazrul Islam '  OC DE(SW) Task Force/OH 
 " 	Abdul Aziz 	 ' PC GMT/GH' 

19 
20 

" 	Kadrnii All Ahmcd 
SycAbdulN1aIk  

(JC. 
UC 

GMT/GH 
DIM/) Mice/Gil 
TDM/JRT 
WMIJR I 
TDM/DR 

21.1 	, 	 '. 
22 

Sri Dhi'uba Deb Borali 
jyUogw 

OC 
 OC  

" Dipak Deb  OC E55'  

'.Arnitaa.,,'Duta  OC TDM/DR 
 Prasanta Kr. ,  Gogoi OC TDMJDR 

26: • Jay Prakash Sarma OC TDM/DR 
Md. Saifuddio Ahmed •OC________ TDM/BGN 

28, ' Mrs l3oinali Jlharali SI TDM/DR 
29. Mrs, Annia Chetia OC 	. TDM/DR 
30..: Sri 	1 litesli Clioudhury .o( T!)MIBGN 

• •" 

: 

•" 

_____. 	• .!,.I. •, 

Contd To Page (2) 
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. IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

- 	 BENCH 
v 	 ;: 	

•••. T:riii} 	S 

8 SEP 	A.MO.4OF 2000 

Guwdhati 	}i K ud Bordolal 

-VS.- 

Union of India & others 

T %57TN 

c.N I 

1 
5; 

\ 	ej 

. 5 

C.) 

IN THE MAER OF 

written statement submitted by respondents. 

RITTEN STATEMENT 

The humble respondents beg to submit this written statement 

follows :- 

1. That with regard to para 1 the respondents beg to say that th-e 

applicant and many others have passed the Qualifying Screening 

Test for promotion to J.T.O. against 35% promotional quota. 

The names of the qualified TFAS have been arranged in order of 

length of service of TPA and waitlisted for training/Promotion 

according to their turn and subject to availability of vacancy 

from year to year. 

The waiting list was fina].ised in 1997 after af for-. 

ding opportunity of filirig objection, if any, by the concerned 

officials. The same cannot be altered at this belated stage as 

it would have adverse affect on other officials borne in the 

list. 

I 2 That with regard to para 2 the respondents beg to offer no 

comments. 

That with regard to para 3 the.respondents beg to state that 

the draft list was circulated to all concerned vide CGMT 

Guwahati letter No.STES-23/1/60 dated 13.02,97 for pointing 

out discreenc tf any which may come to the notice of any a:Efec 



r 

(2) 

ted dfficial. It was made amply clear that objection, if any, 

should be filed within one month, 

The present applicant did not file i any objection within 

the time limit and the list was finalised accordingly. The List 

is in operation for the last three years. Any request for altera-

tion/modification of the list is barred by the law of limitation. 

4.1 That with regard to para 4.1 the respondents beg to offer no 

comments. 

4.2 That with regard to para 4.2 the respondent beg to state no 

comments as the same is a matter of record. 

4,3 That with regard to para 4,3 the respondent beg to state that 

the Screening Test dated 29,1.1995 was held under J.T.O. Rec-

ruitxnent Rules,1990 for promotion to the cadre of J.P.O. against 

35% quota of vacancies. 

The mode of fixation of seniority in the TTA cadre is 

not under dispute nor relevant in the present case as the training 

promotion of qualified officials to the cadre J.T.O. is guided by 

the relevant provisions of the J.T.0. Recruitment Rules, 1990, 

4.4. That with regard to para 44 the respondent beg to state that 

ttVkvJ 

according to J.T..O.A  all the qualified PI/RSA/Wo/TTA including 

the. applicant and respondent No.5 were arranged in order of 

length of service for the purpose of training/promotion to 

J.T.O. against 35% quota of vacancies from year to year. 

It is reiterated that the relative seniority of the TTAS 

have no effect in the matter of promotion to J.T.O. The length of 

service in the cadre of PIIRSAIWOITTA  is the only criteria for tra-

ining/promotion to the J.T.O. 

The exhaustive list of qualified PI/RSA/WO/TTA of the Scr- 
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C. 	
(3) 

Ii 

rening Test aranged strictly in accordance with the length of ser-

v±ce was published and circulated to all the concerned under CGMT 

Guwahati office letter No, STES-23/1/60 dated 13021997. It was 

clearly laid down in the said letter that discrepency if any appear-

ing in the list should be pointed out within one month. The name of 

the applicant appeared at SL-156 and that of Respondent No.5 figured 

at SL-1 50 clearly indicating that the applicant entered in the TTA 

cadre on 27.11.93 and the respondent No.5 on 22.11.93. 

The applicant did not raise a any objection to the position 

assigned to his nor the date of entry shown against his. name. As the 

applicant did not raise any objection it was concluded that the same 

is correct in all respect and treated as final. 

In his application dated 29.11.94 for appearing in the Scree-

fling Test the applicant has rightly shown his date of entry in the 

TPA cadre as 27.11.93. The T.D.M. Tezpur verified the correctness of 

the entry from the Service Book and certified that the same is eoe.-

ct. The applicant has declared in writing his date of appointment in 

'A cadre as 21.11.1993 and on that basis he was placed at S1.156.The 

applicant cannot contradict his own declaration to despute the correc-

tness of the list. 
&cj1y 	 k ti 	 & 

I L 14= A C1 L.L5  of entrl-v a service is the date on which the of f i-
cial. take up the job of the post and discharge the duty attached to t*: 

• After the completion of the training the app1cant resumed 

y on 22.11.93 as Technician. Thereafter he was promoted to TTA on 

27.11 0 93 on which sate of he took up the job of TTA. The factual posi-

tion cannot be altered by assuming that the applicant is deemed to 

have joined the TTA'cadre on 22.11.93. The fact remaing that theaa 

applicant worked as Technician upto 26.11.93 and took over the position 
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• 

• 

of TTA on 27.11.93. The District Manager Tezpur was struck down by 

respondent NO.2 as the same is unacceptable for reason shown in his 

letter NO. STES-23/1/93 dated 10 9 2.2000 issued under the signature 

of AGMT (A) • ckt \ o - 	- 	. 	, 	-r-c A-i.i 	c' 

4.5 There were 45 unreserved and 4 S.T. vacancies of J.T.O. under 35% 

quota for 1999. Against the vacancies equal number of qualified of fici 

als from the respective x category have been sent for training. The 

selection of the 6ff icials for the training was made purely on the 

basis of length of service as arranged in the waiting list. 

As explained in the foregoing paras, the selection of the 

qualified officials for training was made purely on the basis of 

length of service z rendered by them in the TTA cadre. This is in 

accordance with Col.12 of the J.T.0. Recruitment Ruies,1996. This 

- -------------------- 

provision of the P.Recruitment Rule was further clarified under 

T.C.H.Q.. letter No.5-1/96-NCG dated 15.10.96 and 24.12.96. It is abun-

dently clear that the ltngth of service is the only criteria for 

selection • The relative seniority of the qualifieed officials has no 

bearing on the matter of selction for J.T.O. training. 
9% o 	 k-cL. 

The argument of the applicant for his traihing on the basis 

of seniority is contrary to the mendatory provision of the Recruitment 

Rule, The same is mis-placed and not worthy of any consideration. 

It is a departmenta 1 practice to obtain Disc/vig. clear-

ance of officials .before they are actually ordered for training. While 

doing so the deptt make it a point to ascertain the position of a few 

more officials below the line to make sure that in case any of the a 

official dxnxzm does not survive the scrutiny, the next official beco-

mes readily available for the training. The inclusive of additional 

officials, X is a well established practice to avoid repeated 	m 

exercise in the event of any official being found unfit from Disc/vig 
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• angle.The additional official(S) down the required number from the 

respective category cannot claim a training/promotion on the ground the  

that his name is also included in the list under scrutiny. 

The fact remains that the required number of. officials from 

the respective community were sent for training. The applicant hm 

belongs to OC community and his length of service fs less than the 

officials who are selected for training against ain  unreserved 	- 

Vacancies. 

4.6 to 4.8 That with regard to para 4.6 to 4.8 the respondent beg 

to state that respondent deptt has - selected the officials for train±n 

from among the qualified officials on the basii of length of service. 

The criteria adopted for the seiction is in accordanciith the pro-

:vision of the Recruitment Rule-. 

The applicant has compared his position with respondent No.5 

on the basis of the seniority alone while the recruitment rule laid 

down that the length of service is the only criteria for training 

He has failed to quote any rules under which his claim for excellerat-

2E: ed training on the basis of seniority defying the length of set-

vice could stand as justified. 

The applicant has built up the present case on a ill concel-

ved motion of the rules governing the selection of candidates for 

training.. 

4.9 That with regard to 4.9 the respondent beg to state that no injust 

ice has metted out to the applicant by not selecting him for 

training. 

5.1 That with regard to para 5.1 the respondent beg to state that sel-

ection has been made atrictly in accordance the provision- cf Rec-

ruitment Rules, 

(5) 

oi 

5.2 That with regard to 5.2 the respondent beg to state that the res- 
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	 (6) 	 tx  

pondent No.5 has rendered a longer period of serviceas TTA and by 

virtue of that he rightly deserves to be placed in a higher position 

than the applicant. 

5.3 That with regard to 5.3 the respondent beg to state that the 

post training marks as TTA and seniority in the TTA cadre has no 

effect in the case as the same is regulated by a different set of 

Rules called J.T.O. Recruitment Rule 1996, 

5 9 4 That with regard to para 5.4 the respondent beg to state that 

the decision of sending the respondent No.5 for J.T.O. training is 

a correct one under the Rules. 

5.5 That with regard to para 5.5 the respondent beg to state that 

tie applicant came out successful in the screening test held on 

29.1.95w Like other successful candidates his name is borne on the 

waiting list which is arranged in order of length of service • He 

will be considered for training as and when his turn arrives. 

6 & 7 That with regard to para 6 & 7 the respondent beg to offer 

no comments. 

8,1 That with regard to para 8.1 the respondent beg to state that 

order No.Rectt-3/72/Rt.1/87 dt 10.2.2000 was issued after due 'appli- 

cation of mind keeping in view the Recruitment Rule.The same is 

correct in all respect. 

8.2 That with regard to para 8.2 the respondent beg to state that 

the respondent No.5 found his place in the above order by virtue 

of his longer period of service as TTA than the applicant. 

8.3 That with regard to para 8.3 the respondent beg to state that 

the waiting list of the qualified officials is not a seniority list 

of PTA. The seniority in the PTA cadre is important when the promo-

tion to higher post is on seniority-cum fitness basis. In the pre-

sent case the training/promotion is on the basis of length of ser- 
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vice in the cadre subject to passing the Screening Test. 

8.4 & 8.5 That with regard wk to para 8.4 and 8.5 the respondent 

beg to state that the applicant is not entitled for any relief as 

he does not deseve it under any rules. He has not been subjected to 

any hostile discrimination in the matter of selection for J.T.O. 

training. 

VERIFICATION 

I,. Shric&1€ç1 la  

being authorised do hereby declare that the statements made

11 11 

in this written statement are true to my knowledge belief and 

information and no material fact has been suppressed. 

And I, sign this Verification on this 

the day of 	 2000. 

]DECLAR ANT 
'= Dftctcr fotocom çteo 

,Io tbo C. 0. M. Te1ecoi 
CircIc. 0 
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 APPLXPA11UN FORM•FOR APPEAR IN OUALIFVINIR1.NIN@ 11!QT fbN 

UMD11tN OF PI ffi /TA i%/W0S eta. TO THE CADRE PE JTO 

Name( In EIlocI: letters) 	 5 R I K UMUD BOoLot 

DesiWiation 	 TTA 

Date of Birth  
u1d) 	U 

Date of Entry in the Deptt. 	 - 

D a t e of Entry in the F'resent 
Cadre, 	 S TTA Ofl 

6.• Lom(11unity/Caste 	 •: 	 flit Co/c) ,- 

7.. 	Educational QUal ific:at ions 	 yr 	B,Sc. v 
Sc • F'asc;ed caiid :i dates h(iu 1 ci 	 I 

merit ion sub jects tat::en in the 
B..Sc Examinations) 

€... 	Office to which attached - 	 SDO. .PhIWSJ T..Zp1I1 

9; Circle to vhich belongs 	 A-rn 

10.. Opt ion of answer log quest ion 	: 

:r si -a- 	.. J 	tnu4 . •.tqy?Qiai. 	 Iuby deL J. 

that 	the particulars fl 3. led by me in this form are true to the best of n 

1::noledqe & belief.. 

• 	 . 	

0 

Date 	 Si.cjnature of the App 1 Icant 

P 1 ace: 

Recomandation from the coinneterit. 8t.1thority .  

	

1. 	Cer t I fled that the co). umn 1 to 	are var if led v I th 

	

Book 	of 	 the official 	: 	fc:'..t 

correct 
- 	 2. 	Certified that 	is -nb  

pendinq/:oite1piatCd against the olficia]. 

	

3- 	I 	dn hereby rc:i(TImenci/dc:) .rot; 	ecom,nd 	the 	c.and 

appear mg in •l:;he exaininat ion.. 

	

• 	 . 

I):\ te 	• - . 	
. 	 (• 1_ 	 Si cj na ure cii t lie r en: ji1m:iici inq 	1.; 1 i_n I. 

- 	 . 	 - 	
0 	

TefrJu1sIrtct E(IO1 
P1 .1LE? 	gnat i or_ • : 	 -784001 

0 	 • 	i c J. a 
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3.. 	D(.T.E OF FIIRTH 

D(TE OF ENTRY IN TIIF HErr . 	-• 	 . 

D(;TE OF ENTRY IN THE 

PRESENT GRA[)E 	 : 

COMt1UNITY/CSTE 	 :- $ 
EIDUL7Ir I ONA!.. O(JAL1 F I flT F 
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GOVERNMENT OF INDJA'. 
DEPARTMENT OF TELECOM!4UNI cATIONS 

OFFICE OF THE CHIEF GENERAL MANAGER TELECOM 
ASSAM TELECOM CIRCLE:GUWAHATI-781 007. 

------------------------------------------------------------ 

NO. STES-23/1/93 	 DATED AT GUWAHATI, THE 10.02.2000 

TO 
The Telecom District Manager 
TE'ZPUR.' 

Sub: Gradation list of TTA under Tezpur SSA,who were quali- 
fied for screening Test for JTO training. 

	

Ref: Your letter No. E-2/JTO/Exam/99-2000/177 	dated 

02.02.2000. 

Kindly refer to your above letter regarding the pro-
posed modification of inter-se-seniority on the bsis of revised 
modified promotion order issued under your office memo No. E-
215/TTA/VO1-113/99-2000/1 6  dated 09.08.-' 

It is seen that the inil order of. promotion issued by 
the qoinpetent authority on 19.07.9XaV'e been revised after a gap of 
6 years with the sole purpose of extending undue, advantage to the 
officials in the matter of promotion to higher cadre. The fact remains 
that the officials, on completion of TTA Training , joined as Techrli -
cian and continued to perform the duty of Technician till they tdok 
over the duty of TTA in pursuance of poiuotiofl order dated 19.07.93. 

' The period spent on duty as Technician before assuming the charge of 
\TTA can not be deemed to have performed the duty of Tfr- 

For the above reason, the revised promotion order dated 
09.08.99 is not tenable and can, not be accepted for the purpose of 
revision of the j nter-se-seniority. The list issued under this office 
letter NO.'STES-23/i'/6O dated 13.02.97 remains valied for all purpose 
including promotion to JTO under 35% Departmental Quata. 

(A.K. ELLENG) 
Asstt. General Manager (Mum) 

0/0 the Chief General Manager Telecom 
Assam TelecQiii 	çGJ1t17-.- 

LI 
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l.1-Ioads0fTolCcomCirClCS. 
Tolccca District. 

4AllHeads ofothorAdministratiVC Units. 
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Ch.cf 'Gortoral Managor ffNL Now De1ha./'Aurnh 1. 

	

.. 	 ' 	' 	..- 	• r' .' — •'#- 	- 	 4-4 	 - 	 - 

1lI;'J 	' 	jIt4I 	.. 	• 	 - 	' 	
.;,_ 	 1d. 

	

•-. 	 • 	I 	. 	' 	 . 1. 	 - 

Sub:—Junior Telocorn Officor.iRecruitrnOnt.:(AtBefldrn 0 flt) 
D 1 -- 1nrP 	 - 

r 

• 	17;•I1L 'l 	 . -i. 	 .•- r 	•" 	• . 	 * , J••. 

Sir 	
'• • 	' i-ic i.r • 	 • • 	

4 	,".-' 

	

am 
.. 	I 	 • 

directed td forward herewith an advncO 
opy ofJTO iRecruitment(Amendniont) Rules ,1 996 for 

rour"roferonc.cand information. 

- Thôserulcs have been publiShed in the Gazette 
fIndi&.4datod 15.10.96:vidoG.S.R. fl,474(E). 

• r 
I.  

4 	
II 	 4 

	

• 	- 	,... • 	,'Lours faithfully, 
• 	J 

II. T • S I 1H ) 

I 8 It 	1 I.............. 	 . 	 -- 

	

I 	 Asstt. uirecior Gon.(ST—C) 
•1 •••t 1 .:L1 1 t 	U 	ph.3032468 
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'RECRUITMENT RULES-GAZETTE NOTIFICATION 
1. JUIliOrlCfCCoIliI1UIfllcati0tt Officer flecruitment hub 	1996 from the operation of this rule. 

DoT Notification No. 5-  1196-NCG di. 8.2.96 5. Bond and training 

G.S.R. 8,5 (E).- In exercise of the powers conferred by the AU candidates provisionally recruited against 50% quota 
.provisotO article 309 of thG.ConsitutuiOfl and in supersessioli of direct recruits shall execute a Bond in the format 
of the.Junior Telecom, Officers Recruitment Rules 1990 and specified by the Department for a period of at least five 
also the Department of Telecommunications, Assistant years from the date of their appointrnefltaS Junior Telecom. 
Superintendeit (Telegraph Traffic) Recruitment Rules 1992 Officer. 
except as iS 1jCtS things done or omitted to be done before The candidates selected both against 50% direct 

such supersession. the President hereby makes the following recruirient quota of vacancies and the 50% departmental 
rules regulating the method of recruitment to the post of Junior promotion/transfer of vacancies shall, before their 

Te . lecorumuniCatiq,p 	Officers 	in 	the 	Department 	of appointment as Juninricilecommunicatioris Officers, have 

TelecommunIcatiOns. namely : to successfully undergo prescribed training as per the 

1. Short title at 	commencement : 
training plan laid down arid amended by the Dopar trflorlt 

from time to time. 
(1)ThesomaYbecalledth0Junb0rTelec0mOthcr During the period of training the direct recruited Junior 

Recruitment Rule 	1996. 	. 	
. Telecom. Olficers wi ll 	entiUed to aspend and dearness 

(2) They shall come into force on the date of their allowance admissiblo therocon or such stipend and 

publication iii the official Gazette. allowances as amended by the Depot trnent from time to 

Number of posts, classification and scale of pay: 

The çrumber of the said post, its classification and the 
scale at pay attached thereto Shalt be as specified in Column 2 

to 4 of the Sechedule annexed thereto. 

Method of recruitment, age limit s  qualifications etc. 

The method of recruitment. age limit, qualifications and 
other matters relatrrg to the said post shall be as specified in 
columns Gto 14 of the said Schedule. 

Disqualilications No person. 

(a) who has entered into or contracted a marriage with a 

person having a SOUSO living, or 
• (b) who, having a spouse living, has entered into or 

contracteda marriage with any person shall be eligible for 

appointment to the said post 

• Provided that .11 ro Central Government may, if satisfied 

U rat such rirar r rage Is per mrssible ur ider It re per orial law 
applicable to such person and the other party to the marriage 
and that there are other grounds Icr so doing, exempt any person 

time. 

Service under Territotial Army/Signal Unit 

All candidates (both direct arid departmental) shall if so 
required, be liable to serve in the territorial army signal units for 

period specified in theTerritorial Army Act, 1948 (56 of 1948) 
and the rules made thereunder. 

Power to relax 

Where the Central Government is of the opinion that it is 

necessary orexpedierrtSo to do. it may by order and or reasons 
to be recorded in writing, relqx any of the provisionS of these 
rules with respect to airy class or category of persons. 

0. Saving 

Notiiinçj in these rules t ial affect reServatiOIlS/reloXoti 0n 

of age litirit and other CIII icOsSlOI.l5 1('9Ul Od to ho f3 ovuJrd for 

the Scheduled Castes. Sclredi.iId ii ibos, Ex_servicorner r and 

other special catngoi ues of per Sons in ziccor dance With U re 

ordors issued by the Centr cut Government trorrr bn ire to Iii ire in 

this regard. 

SCHEDULE 

Name of posts 	 No. of Posts 
 

1 	 2 

Junior lelecorn. Officer 	 . 	
20,030 as on 313-94 (Subject to variation 	General Central Service Group C 

depend(Int on work lo) 
 

Scale at 	 .., 	

Whether 	
• 	

Are Oof deccriJits 

4.

Rs. 164060260-E75290 	 As explained under column ii 	Between 19 arid 27 years (Relaxable for elvjible 

of the schedule 	
depu Ill iiitl caridu.kmtes upto 40 year s/45 ycal s 

ir cao of SC/Si olficialS in CCOidOr cowili i U 0 

iiiStttiCtIOilS of orderS jsued by the (;nmitrah 

(.rverrIii'rmf. 

1 [LE SL tVICk 	
3 	. 	

• 	 ASI 
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/ 	\r\  
/ 	

Note:- 

/ 	
The crucial (late for determining the age limit or 

/ 	
service corditiori for both departmental and 

/ 	
direct recruits, a lire case may be, sh 	1st 

/ 	
July of the year for which applicatib 	for 

/ 	 . 	 . 	. 	 rect uitmnont are called for. 

/ Whether benefit of added yaars of service is admissible 	Educatinal arid other qualiliccrtnons roqrnnn ed for direct recruit- 

ftunder Rule 30 of CCS (Pension) Rules, 1972. 	 merit. 

7. 
	 [!J 

Not Applicable Bad relor of Engineer nnig/Bac 
university in any of the folio 
(I) Mechnical Engineerirr 

Electrical Engineering 
Telecom. Engineering 
Electronics 
Radio Engineering 
Computer Sciences 

of lecliology ironi a rocoyr 
di sciplin ros 

OR 

Bachelor of Science or Bachelor of Science (Hons) with 
Physics and Mathematics as main/elective/subsidiarY/ optional 

,addtional subjects. 

Note 1. 

The applicants should be r.egisteed with the Employment 
Exchange located in tirelërnitorial jurisdiction of the recruitment 

unit. 

Note 2. 

EducaonaI and oilier qualifications are retaxable at the discretion 
of the U. P.S.C./competeflt authority. 	. 

Note 3. 

Educational andotirer qualifications regarding experience etc. 
are relaxcrble at tire discretion of the U.I5.C./connii)elen1t authority. 

Note 4. 

The existing holders of the post of Asstt. Supdt.1lOgiaPhTrai1ic 
may be treated at par to the cadre to Junior Telecorni. Officer as 

per those flocmuitruont  nulo s s orro time rireasur 

Whether age and educational qualification Period of probation 	if any. 	Molt rod of necuitnnrOmnt.Wii0tii('1 by direct 
or by promotion or deputation/  recruitment 

prescribed for direct recruits will apply in transfer and percentage of vacancies tobe filled 
case of promoteeS 

byvarious methods 
10 

Two years 	 (I) 	50% by dir oct recruitment through a cOmTipe - 

Not applicable titive examination inaccordance with the 
Instructions issued by tine Depar tmuerit in this 

behalf. 

50% by piorirotion/transter as iiidicatnd 
under colijmn rn 12 of Ifin sr,l induln. 

. 

AUGUSI 1996 
TELESERVICE 

. 

4 
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cot recruitment by promotion/deputation/transfer, grades from which promotion/cleputation/transler to he made 

/ 	 12  

/0 

by promotion/transfer of deparmontal candidates referred to in Itorn (ii) coluriin 11 will be regulated as under 
15% by promotion of departmental candidatos through a crnpotitivo examination. 

(li) 35% by promotion/transfer of Transmission Assistants/Wireless Operators/Auto Exchan 	Assistants/Phone 
Inspectors Teleco. Technical Assistants. 

15% Promotion through competitive examination, the following group C employees in the Department whose scale of pay 
-ass than that of.Junior Telecom. Officers shall be eligible, if such employees ac: 

(i) borne on the regular establishment and working in Telecom. Engineering Branch of Department including those 
working in the office of Chief General Manager, Telecommunication Circles/Districts other tiran- 
(a) Transmission assistants,Telephone Inspectors, Auto Exchange Assistants and wireless Operators. and T.T .A. 

\ 	(b) Plumbers/Sanitary It ,spectors/Conservancy Inspectors 
ii) Sorkirig in Telecommunicatin Factory, other than those borne on industrial establishments. 

borne on the regular establishment and working as Accounts Clerks in the Accounts Wing under the 
Telecommunications circles. 
borne on the regular establishriient and wokring as Works Clerks Grade land II, Work Assistants. Draftsman, 
Junior Architects and Electricians in the Civil Wing under Telecom. Circles 

)vided that- 
(a) they have 'passed High school/Matric examination or its equivalent and have compel eted live years regular 

civ ice or, 	 . .- 	. 
they possess the qualifications prescribed in column 8 and have completed 3ears regular service: 

avided further that they are not above the age of 40 years on the crubial date. 
35% transfer! xon otion fron amongst 

(a)y ihe' phone Inspectors/Auto Exchange AsistantsITansinission Assistat it/Wireless Operator who possesS 
th\ qualification.presciibnd in column 8 and have completed 5 years regular service in the cadre of Phone 
Inspector/Auto Exchange AssistanVTrhrrsmissiOfl AssisLnhJWireless.OPOratO!. 

Plóno Inspectors/Auto Exchange Assistant/Wireless OperatorfTtansnhissiOn Assistant/Telecom. Technical 
\' 	Assistants Who possess the High schoolR tncuiajualifwation and who have completed 6 years of ,gular 

service through a qualifying screening test, unless he has air cody passed such tO -- ...... 
)to 	 ..:' 

icy shall have to undergo a simple medical test to ensure that they ate i,irysicLilly lit Lirld mentally alert if) PCr for in tI ie duties 

pected of a Junior l'elocom. Officer. 	' 

xp, anation: 	 - 
ngUr at service in the cadre of Phone Inspector/Auto Exchange Assistant[laiislirrssiOri Assistant/Wireless Open atur will be 

o criteria'lor soric.tinq them for JTOs training. 

ote : 	No candidate other than those belonging to Scheduled Cast and Schduled 'Ilibes Cumniunities shall be granted 
more than four chances to appear in the competitive examination. But those candidates who secure more than 70 
marks in the 4th chance but are not scloct.d for appointment asJunion 'lèlecorrr. Ofticons pray be allowed one rriore 
chance as a special case;The restriction in repect of number of chances is riot ap1licable to mneniibeis of SchdUled 

Castes/Scheduled Tribes communities. . -- 

a Departmental Promotion Committee exists, what is 	 . Circumstances in which U.P.S.c. is to be consulted 

in mcrkinci rectuitn ent 

13 	 me 

iroup 'C Departmental Promotion Committee (for considering 	Not applicable. 

onfirmation of direct recruits) consisting of- 
An Otlicot of Group A' in Junior Administrative Grade of Indian 

telecom. Soi:vico-Cllairmmlar) 
. 	Two officers of Group 'A' in the Senior 'Pine scale of 'Ieieconr. 

Engineering Scm vice-Member s. 
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(Tobo published in Part II Section 3 Sub &ection (ii) 
•J••. 	. 	thoGazetto of India) 

Nc.5-1/96-..NCG 

	

- 	
' 	Government of India 

• . 	 Ministry of Communications 
Department of ,Tlocornmunications 

Sanchar Bhvn, Now Do1h.., Lhe 

.. 	 NOTIFICATION 
r • 	 • . 	

: 	
• 	 I 	 .--' 

:' 	 • 	. 	 . 	. : 'c;t,................... 	,. • 	 I  
• • t.'3.S.R........In corciso of the powers conferred 

•;il. 1 ,.1b.tho.:proviso to'articlo 309 of the Constitution, the 
:-qsdontherobrnakcsthe following rules further to 

Junior'TelocomOfficor Recruitment Rules, 1996, 
itotDepartmont ofTelocornnunicttions, namely:- 

• 	 Short title and comrnoncernnt:.. 
•• 	. 	• P 	1:•;.. 

•(•)• 	rules may be c,11.ed the Junior Telecom 
Officerflocruitrnent (Amendment) Rules,1996. 

• 	•, .. i(b) They shall come into force on the data of 
their publication in the official Gazette. 

..:. , / ks  2. 	In the Schedule to the Department of Telocornuni- 
•': 	cations Junior .Telecom Officer Recruitment I1ulS,1996 9  
:,. 1 .for theontry in the Explanation under Column 12, the 

1 ; . fol'lowng 1 entry Sh3llbe substituted, namely:- . 
• 	tU,Length of service in the cadre of Phno Inspóctor/ 

' •-' 	 Exchan 	rnt7Ta 	ission Assis,tant/ 
• •'• 	

' :.l 1 iroless Oporator/Tolocori Technical Assis,tant will 
•., 	ft bethecritor.ia for sending them fow JTy. training' 

• 	,•• •• . 	 \•-.---••--•---------- 	 •• C 	I 
- 	-..-• 	 .-. I . 	(- -. 	t 

I., 	
,- 	•.L 1  

' 	. 	 ( H.N. SINGH ) 	- 
• 	 • 	: 	* 	Asstt, Director Gonoral(ST-C) 

Ph. 3032468 
:'• 	Note: 

The Principal Recruitment Rules wore published 
••in the Of ficia]. Gazette vide GSR No.85(E) dtod 9.2.96. 

To 
.aThe Manager, 

.• *y. lGovt.of India Pross, . 
: 	,Mayapuri Industrial Area, 

• 	 . . . 	I 	 ' I 

-j. 
I'. 

I 

' I  



e e7e 
No.5-1/-96-'NCG 

Ministry of Commurications 
eparment ofTelecornrnuni.cations 

.( 	s 	Sanch,r Bhavan, 20 Ashoka Road, 

'.¼ 	 ;. 
• 	 : 	

New Dej:hj-llOcDOj 

To, 

All Heads of Telecom Circles, 
All Heads of otherAdministrative Units, 
All Heads of Telecom Districts, 
Chief 6eneral Managers, MTNL, Mümbai./New Delhi 

Subject : Recruitment Rules for'the post of JTO 	Depu- 
tation of PIJTA/WO/AEA/TTA for JTO training-
clarification req. 

Sir, 
I 	amdirected to refer to the 	"explanation!' 

under column 12 of the RR for the post of ITO notified 
vide notification dated 09.02.96 and subsequent amend-
ment notified vide notification dated 15.10.96 which 
states: that "length of service in the cadre of, Phor)e 
Inspec tar/Auto Exchange Assistant/Transmission Assist-
anti LJireles Operator/Telecom Technical Assistant will 
be the criteriafor sending them for JTOs training". The 
said explanation mentions the criteria to be followed 
for sending successful PI/TA/WO/AEA/TTA of qualifying 
screening test for JTO training without any minimum 
service condition. It is, therefore, clarified that all 
the successful PI/TA/WO/AEA/TTA of, the qyfl.9 
screen fng test a r e to be sent on trIinTThn the bais 
of the lerh Df service rendered by them in the respec-
-tive - cadr* es' . 

Yours faithfully,. 

W.K. Mahendra) 
Director (ST-Il) 
Tele : 3032757 

Copy to — 

DDG(Prs.)/DDt(Estt.)/DDG(Trq.) 
STN - I Z lI/TE — I &ll 

•1 

ILI 

) 

&• 	' 
I 


